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1. the Chairman of the Committee on Private "Members' Bills IUId Resolutions. 
haviog been authorised by the Committee to present the Repon on their behalf. present tlus 
Third Report. 

2. 1be Committee mel 00 9 December. 1996 fur allocation of time under rule 294 ( I ) 
(e) of the Rules of Procedure to the resolutions at Item Nos. 2 and 3 set down in the List of 
Business for Friday. 13 December. 1996. 

3. 1be Committee recommend allocation of time as follows:-

(I) 

(2) 

Resolution by Shri Jagat Vir 
Singh Drona regarding illegal 
immigrants. 

Resolution by Shri 1.0. Swami 
regarding formation of new Slale 
of Uttarakhand. 

Rectmllllendalion 

2 hours 

2 hours 

4. 1be Committee recommend thai the allocation of time to resolutions. as shown in 
paragraph 3 above. be agreed to by the House. 

NewDEulI; 
9th December. 1996 
18 AgrahaytJllll. 1918 (&ka) 
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